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(Wth office report )

Date: 30/ 10/ 2007 This Appeal was called on for hearing today.

CORAM :
HONBLEM JUSTI CEHK SEMA
HONBLEM JUSTI CELOKESHWARSINGHPANT A
For Appellant(s) M. G Unapat hy, Adv.
M. A Leo G Rozario, Adv.
M. Rakes h K. Shar ma, Adv. (NP)
For Respondent (s) Ms. PS N & Co., Adv.

UPON hearing counsel the Court made the follow ng
ORDER

It is stated that the arguing counsel has net with an acci dent
and is hospitalised.

As prayed for, list it after four weeks.

( Ravi P. Verma ) ( Anand Si ngh )
Court Master Court Master



